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MA No.3 03f2.§..JOA No.656/93.) 

Mr.u~ .. Sharma, counsel for the applicant 
Mrs. Babita Sharma, brief~holde~ for 
Mr.R .N .Mathur, counsel for the respondent 

The lea~ned brief-holder for Mr. 

Mathur, counsel f orthe respondent prays 

for t irne to file reply to t"h:: ~( which 

may be filed within fifteen days~ 

May be listed for admission on 

26 .7 .1996. 
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( G opal Krishn<s ) 
Vice Chairman 


